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would be no purpose served. Definitely that part also should be covered. That is of
utmost importance. Also, the sum assured must be paid. There must be some table or
slab system. The surrogate mother must agree to that amount. Otherwise no purpose
would be served. Without insurance cover we cannot do anything. We cannot even
walk on the streets. So, [ humbly request the hon. Health Minister to go deep into it
and do the needful.

Sir, T support this Bill. Thank you.

MESSAGES FROM LOK SABHA
Nomination of Member of Committee on Public Undertakings
Nomination of Member to Committee on Public Accounts

SECRETARY GENERAL.: Sir, [ have to report to the House the following messages
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha:-

U]

"T am directed to inform you that Lok Sabha, at its sitting held on Tuesday, the
19th November, 2019, adopted the following motion:-

"That this House do recommend to Rajya Sabha that Rajya Sabha do agree to
nominate one Member from Rajya Sabha to associate with the Committee on
Public Undertakings of the House for the unexpired portion of the term of the
Committee vice Shri Surendra Singh Nagar resigned from Rajya Sabha and do

communicate the name of the Member so nominated by the Rajva Sabha."

I am to request that the concurrence of Rajya Sabha in the said motion, and also
the name of the Member of Rajya Sabha so nominated, may be communicated to

this House."

m

"T am directed to inform you that Lok Sabha, at its sitting held on Tuesday, the
19th November, 2019, adopted the following motion:-
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"That this House do recommend to Rajya Sabha that Rajya Sabha do agree to
nominate one Member from Rajya Sabha to associate with the Committee on
Public Accounts of the House for the unexpired portion of the term of the
Committee vice Shri Bhubaneswar Kalita resigned from Rajya Sabha and do

communicate the name of the Member so nominated by the Rajya Sabha.”

I am to request that the concurrence of Rajya Sabha in the said motion, and also
the name of the Member of Rajya Sabha so nominated, may be communicated to

this House."

GOVERNMENT BILLS
The Surrogacy (Regulation) Bill, 2019 - Contd.

THE VICE-CHAIRMAN (SHRI SUKHENDU SEKHAR RAY): The next speaker is
Prof. Ram Gopal Yadav.
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